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At request of the re,oncnts' 

counsel to file a memo with regard 

to the proceeding, in question, 

/~'d-journed to 14.1194 

Vi ce-Ch airmen 

Member Adflk)) 
In view of the memo filed 

containing the results of the 

disciplinary enquiry'against the 

applicant herein, this application 

does not survive. The same is disposed 
of as not survived. Misc,Application 

566/94 is also disposed of accding1y. 
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